
 ४  245

 sa  ox  hrs.
 PAPERS  LAID  ON  THE  TABLE

 Annual  Report  or  Centrac  Boarp  oF
 Prevention  AND  Controt  oF  WATER
 Potturion,  New  Deum  ror  1977-78.
 ‘THE  MINISTER  OF  WORKS  AND

 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  (SHRI  SIKANDAR
 BAKHT):  I  beg  to  lay  onthe  Table  a
 copy  of  the  Annual  Report  (Hindi  and
 English  versions)  of  the  Gentral  Board
 for  the  Prevention  and  Control  of  Water
 Pollution,  New  Delhi,  for  the  year  1977-78 ender  sub-section  (4)  of  section  39  of  the
 Water  (Preveation  and  Control  of  Pollu-
 tion)  Act,  197A:  (Placed  in  Library,  See
 No.  LT-2954/78]
 ANNUAL  ReFortTs  AND  REVIEWS  oF

 Inptan”  Instrrure  oF  —  TrcHN@Locy Rowssy,  AnD  Inptan  Musxum,  Car-
 CUTTA  FOR  1977-78  With  A  STATEMENT, Gompaxy  Law  Boarp  (BeNcH)  Amnr.
 Rus,  1978  AND  Ma@nopoues  axv
 Resrricrive  ‘TRrape  Practices  (Amor). Ries,  1978.

 ‘THE  MINISTER  OF  EDUCATION, SOCIAL,  WELFARE  AND  CULTURE DK.  PRATAP  CHANDRA  GHUNDER):
 beg  to  lay  on  the  ‘Table  ;

 fi  (i)  A  copy  of  the  Annual  Report of  the  Indian  Institute  of  Technology, Bombay  for  the  year  1977-78.
 (ii)  A  copy  of  the  Review  (Hindi  and

 English  versions)  by  the  Government on  the  working  of  the  Indian  Institute  of
 Technology  Bombay,  for  the  year  1977-78.

 ‘iii)  A  statement  (Hindi  and  —  English
 versions)  —  explaining  reasons  for  not
 laying  simultaneously  the  Hindi  ver-
 sions  of  the  Report  mentioned  at  (i) -above.  [Placed  in  Library.  See  No.
 LT-2955/78}.

 (2)(i)  Acopy  of  the  Annual  Report
 Hindi  and  English  versions)  of  the  In: dian Museum,  Calcutta,  for  the  year  1977-78,

 tog¢ther  with  the  Audited  Accounts,

 (ii)
 A  copy  of  the  Review  (Hindi  and

 English  versions)  by  the  Government  on the  working  of  the  Indian  Museum,  Cal-
 cutta,  for  thé  year  1977-78.  [Placed  in
 Library,  See  No.  LT-2956/78].

 {3)  A  copy  of  the  “Company  Law  Board (Bench)  Amendment  Rules,  1978,  (Hindi
 and  English  versions)  pulbished  in  Noti-
 fication  No.G.S.R.  422(E)  in  Gezette  of
 India  dated  thé  22nd  August,  1978,
 under  sub-section  &)  of  section  649  of  the
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 Gompanies,  Act_956.
 jie

 in  Lib
 rary.  See  No.  LT-2957/7

 (4),  A  copy  of  the  Monopolies  arid  Re-
 stuictive  Trade  Practices  (Amendment)
 Rules,  1978  (Hindi  and  English  veesions)

 ublished  in  Notification  No.  G.S:Ri  424
 In  Gazette  of  India  dated  the  766  Sep-
 tember,  1978,  under  sub-section  (

 )
 of

 section  67  of  the  Monopolies  and  Rest«
 ricted  Trade  Practices  Act,  :969.[Placed in Library.  SeaNo,  LT-2958/78]-
 ‘Trap  anp  Finat  Reeort  oF  P.  Jacan-
 MOHAN  Renpy  Commisston  oF  IN  umRy, wirn  Govr.  MeMo  oF  ACTION  TAKEN  ON,
 tHE  Rerory  AND  A  STATEMENT.

 ‘THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HOME  AFFAIRS
 (SHRI  DHANIK  LAL  MANDAL):  IF
 beg  to  lay  on  the  Table  :—~

 (द  हज  copy  each  of  the  following  papers under  sub-section  (4!  of  section  of  —  the
 Coramissions  of  Inquiry  Act,  952  :—

 (i)  Third  and  Final  Report  dated  the
 agrd  June,  1978,  of  the  P.  Jaganmohan
 Reddy  Commission  of  Inquiry  set  upto
 inquire  into  certain  allegations  against
 Shri  Bansi  Lal,  former  Chief  Minister  of
 Haryana  and  Ex-Union  Defence  Minister.

 (ii)  Memorandum  (Hindi  and  English
 versions)  of  he  Action  taken  by  the  Central
 Government  on  the  above  Report.

 (2)  A  statement  (Hindi  and  English
 versisns)  cxplaining  reasons  for  not
 lang  simultaneously  the  Hindi  version
 of  the  Report  mentioned  at  (t)(i)  above.*
 [Placed  in  Library.  See  ,No.  LT-2959/78]).

 AnnuaL  Report  AND  Review  oF
 CENTRAL  WAREHOSING  CORPORATION,
 New  Daun  vor  1977-78  AND  Noriri-
 CATION  RE  DISTRIBUTION  OF  AMMO+
 Nrum  SULPHATE  AND  CaLcium  AMMO=
 nium  BY  ANDHRA  Pravesit  Govt.
 THE  MINISTER  OF  AFRICUL-

 TURE  AND  IRRIGATION  (SHRI
 SUA

 SINGH  AEN
 2  <  On behalf  of  Shri  Bhanu  Pratap  Singh,  I

 beg  to  lay  on  the  Table  :—

 (:)  A  copy of  thoannual
 ae

 (Hindi
 and  English  versions)  of  the  Central
 Warchousing  Corporation  New  Delhi, for  the  year  1977-78  along  with  the  Audited
 Accounts  and  the  Audit  Report  thereon,
 under  sub-section  (i)  of  section  Bt  of  the
 Warehousing  Corportion  Act,  1962.

 (2)  A  copy  of  the  Review  (Hindi  and
 English  versions)  by  the  Government.ga.—
 the  working  of  the  Cental  Warcho  using
 Corporation,  New  Delhi,  for  the.  year:


